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"constituled by the Government of
West Bengal has stated in its report
of January, 1980 that erosion of the
right bank of Ganga downstream

. and of the left bank wupstream of
Farakka Barrage was taking place
much before the construction of the
Barrage.

(c) Measures to check bank erosion
have been taken by the West Bengal
Government where necessary, The
Farakka Barrage authorities have also
taken steps to protect the works of
the Farakka Barrage complex likely
to be affected by this erosion.

Cheaper milk for rural under-fed

8812, SHRIMATY MOHSINA
KIDWAI: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether it is a fact that under
the pleas of modernisation of dairy
industry through provision of sophi-
sticated equipment cross-breed cows,
artificial feeds, jnsemination, veteri-
- nary care, new packaging and vend-
ing methodg etc., the milk is being
made costlier year after year; and

(b) if o, the nature of counter-
measures proposed to be taken to
allow the milk to remain within the
reach of common man especially the
rural under-fed?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. sWAMINATHAN): (a) and
(b). The programmes of cattle-cum-
dairy development aim at increasing
the levels of productivity of the

milch cattle through improvedq breed- '

ing, better feeding and management
practiceg including health care, and
arrangementg for a reasonable price
for the milk through proper proces-
sing and marketing facilities. The
objective is to privide more produc-
tive employment to the rural milch
cattle owners and generally increase

the availability of wholesome milk for -

all sections of people at reasonable
prices.
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made by Commitltee on Status of
Women ‘ ‘

8813. SHRIMAT; USHA CHAU-
DHARI: Will the Minister of
EDUCATION AND SOCIAL WEL
FARE be pleased to state:

(a) whether Government have
taken steps to implement recommen-
dations made in 1975 by the
Committee on the Status of Woman;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE (SHRIMATI
SHEILA KAUL): (a) Yes, Sir.

(b) A statement is attached,

Statement

Of the 52 recommendations made
by the Committee on the Status of
Women in India, many are of long
term nature and relate in essence to
continuing programmes. The recom-
mendations were exaimned by an
Empowered Committee. Sothe of the
recommendations were modified by
the Committee and some were not
recommended for acceptance. The
Government accepted the viewg of
the Empowered Committee. Some
recommendations have already been
implemented and some are in the
process of implementation. Imple-
mentation of some recommendations
is the responsibility of the respective
Departments /Ministries/State Gov-
ernments/Union Territories, The re-
commendations have wide social
implication and ag such neeq active
help and support of voluntary agen-
cies and community organisations,

The main recommendations im-~
plemented fully with suitable modi-
fication, wherever recommended, or



E

in ‘the process of Implementation
are:— -

Recommendation No. 1. Steps
have been taken for mobilising
public opinion ang strengthening
socia]l effory against varlous social
evils, eg., polygamy, dowry,
ostentatioug expenditure and bring-
ing awarenesg about the legal
rights of women.

Recommendation No. 5, The Child
Marriage Restraint Act, 1929 has
been amendeqd increasing the age of
marriage of girls to 18 years as re-
commended ang offence made
cognisable for certain purposes.

Recommendation No. T. The
Central Civil Services Conduct
Rules, 1964 have been amended to
prohibit government servants giving
or taking dowry. The matter
relating to the amendmen; of the
Dowry Prohibition Act, 1961 s
before a Joint Committee of Parlia-
ment.

Recommendation No, 5(d) and 8.
The Marriage Laws (Amendment)
Act, 1976 provide for divorce by
mutual consent, ground of “cruelty”
and “desertion” for divorce and
provideg the right of a gril to
repudiate her marriage as a child
on attaining majority.

Recommendation No. 16. Crimina]l
Laws (Amendment) Bill, 1980 was
introduced in Lok Sabha gnd is
before a Joint Committee of Parlia-
ment.

Recommendation No. 18. A Blue
Print of Action Points and National
Plan of Action for Women hag been
evolved which envisages legisla-
tive and administrative action as
well as voluntary effort to promote
the REducation, Health, Family
Planning and Nutrition, Employ-
_ment, Social Welfare and Legal
Status of Women and includes
policy guidelines in these greas,
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Recommendation No. 19. A cell
has been set up in the Ministry of
Labour to deal with Women's
problemg,

Recommendation No. 21. Factories
(Amendment) Act, 1976 provides
for establishment of a Creche where
30 women are employed as against
for 50 earlier.

Recommendation No, 22. Permis-
sion to work can be granted to
women upte 10 P.M. wherever
practicable, provided it does mnot
adversely effect the employment of
women.

Recommendation No. 24. TRe
Equal Remuneration Act, 1876,
provideg for:—

(a) payment of equal remune-
ration to men and women for
the same work or work of
similar nature,

(b) prevention of discrimina-
tion on ground of gsex against
women, in the matter of employ-
ment and matters connected
therewith.

Recommendation No, 25. Pro-
grammes have been developed of
vocational training in close rela-
tionship with industrieg and resour-
ces located in the area and of
training programmeg in production
and market organisation to deve-
Yop self-employment.

Recommendation Nos. 31-32. Pro-
vision made for non-formal educa-
tion to men and women in the
15.25 age group. A special pro-
gramme of Functional Literacy for
adult women is being implemented
in Integrated Child Development
Services projcet blocks.

Recommendation Nos. 38, 834, 36
and 38. Steps taken for Co-Educa-
tion in primary schools, Choice of
Vocational and Technical Course at
High School stage, a primary
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. schgol within walking distance of

- very child, developing a system of
part-time educatiop for those who
cannot attend full-time school and
multiple entry system for joining
achool.,

Recommendation No. 46. Action
taken for inclusion of women in
important delegations, commitiees
and commissions.

Recommendation No, 47. Steps
taken for providing integrated
maternity ang child health services
and promotion of research in the
filed of female disorders, and Mass

' campaign for family planning, so as
to correct hereditary disorders and
the sex of the child.

Recommendation No. 49. Besides
.2 National Plan of Action for Wo-
men, which includes policy guide-
lines, the Sixth Five Year Plan
1980—85 includes 5 special chapter
on Women and Development to pro-
vide gpecial understanding ¢f Wo-
mens problems, the use of Science
and Technology for reducing drud-
gery and the strategy and direction
for planned intervention for Wo-

men’s Development.

Recommendation No. 51, A
Women’s Welfare and Development
Bureau has been set up in the
Ministry of Social Welfare for co-
ordination of programmes for
women, collection of information
on matters relating to women and
implementation of measures to
improve the status of women under
the guidance of the National Com-
mittee on Women.

Imposition of Statutory Price
Control on certain essential )
Commodities

8814. SHRI jAGDISH TYTLER:
“‘Will the Minister of CIVIL SUPPLIES
be pleased to state;

. (a) whether Government are con-
sidering the jmposition of statutory
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price control on such of the essential
commodities ‘whose producer; are
found to be indulging in exploiting
market conditions to their gdvantage;

(b) if so, the salieny features of
the scheme, and

(c) when it is likely to be imple-~
mented?

THE DEUPTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJA MOHAN MOHAN-
TY): (a) As per available informa-
tion, there is at present no proposat
under Government’s consideration to
bring some more essential commodi-
ties under statutory price control
under the Essential Commoditieg Act
1955.

(b) Does not arise,

(o) Does not arise,

Non-formal Education

8815. SHRI KUSUMA . KRISHNA
MURTHY: Will the Minister of EDU~
CATION AND SOCIAL WELFARE
be pleased to state:

(a) whether Government have
drawn up any schemes for providing
non-formal education to those who
have not attended any_ schools;

(b) if so, the details thereof;

(c) whether the above scheme has
been introduced in any of the States;
and

(d) if so, details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE (SHRI-
MAT] SHEILA KAUL): (a) to (4).
Yes, Sir. A centrally sposored scheme
of “Non-formal Part-time Education
for Elementary Age-group Children”
has been framed for implementation
in nine educationally backward
States, The details are given in the
statement attached. ’





